
,
f

REGISTERED No. P.-390

T
'fir*' 41ram Hi m 1iv,■K %£3

.,MSI v
Hi®r

htr V£
lPIEU*.\V ^DlT

PUBLISHED BY AUTHORITY.
i

CUTTACK, FRIDAY, OCTOBER 21,No. 13. 1938
Separate paging is given to this Part, in order that it miy be filed as a separate compilation.

PART IX.
Circulars and General Letters by the Comptroller, Orissa.

OFFICE OF THE COMPTEOLLEE, OBISSA.

CIRCULAR NO. 48.

From

P. N. EA JAG OPAL, Esq.,
COMPTEOLLEE, OBIsSA.

To
AIL DEAWING AND

Ranchi, the 21st September 1038.
forms on blue paper.Subject.—Punting of Central

Sir,
I have the honoitr to .tote that tl the 12th February 1938 (copy

finance Department letter no. D. «u- , cheques, etc-, pertaining to
enclosed) that in future all chains, > , aud t0 request that steps
Central transactions should be pnn e r e decision as early as possible. The 
"toy kindly be taken to give effect to the i£ed jn the attached list,
sources of supply cf the forms m queeticn a>e .pe

l pave the honour to be,
Sir,

Your most obedient servant, 
P. N. RAJAGOPAL,
Comptroller, Orissa.



THE ORISSA GAZETTE, OCTOBER 21, 1338. ]X\/3*2

Copy of letter no. D. 480-F., dated the 12th February 1938, from the Gover 
of India, Finance Department, to the address of all Departments 
Government of India, etc. , °* th6

Subject .—Printing of Central forms on bine paper.

In continuation of this endorsement no. D. 1198/Ref., dated the 3rd A 
1937, the undersigned is directed to state that the Government of India ] ^ 
decided that in future all chalans, bills, vouchers, cheques, etc-, pertainingaVe 
Central transactions should be printed on blue paper and to request that steps r to 
be taken to give effect to this decision as early as possible. A copy of this D^w 
raent letter no. D/8813-F., dated the 24th December 1937, to the Controller ' 
Printing and Stationery, is enclosed for information.
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list of Sonus pertaining lo the transaction, 0, n ~

on blue paper.
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with Treasuries or
A.

Form no.

”1,DA, 2,10, II,*’ li-A,r A 0.
" l5-B, 16,17, 27 and 3D. Remarks,15,

f°nns a^maT'b?611^ °E India ftandar(1
the Manager Form °pt,1IMd di«ct from
tala Stroef, ’ & ,Prr*«160’ Dharam' 
that officer an • itta’ ky forwarding to

Sp" o',”' S.»I,i«
S. 93 are alin .°£.tho lndent form 
poms Tress, Calcutt " ° fr°m th3

(<g»» 59, 64 and 135

„s. Y.” 23, 32,35, 68,133, 103,181 27s 
282, 233, 234, 288, 2D3, 294 and 326.

11-A.f >« g.p.f.
««A.T.CT. ” 8-A and 19-C.

17 (C.A.C. II-32-A), 19, 28««Try ” and
35.

C.A.C. 40-A and 55 The question of standardise• • •
,0 , —g these forms
,, Pr(?sent under the consideration of
tne Accountant-General, 
enues, New Delhi

Central Rev-

13.

C.A.C. 41 This has also been standardised as a 
Government of India standard form bear­
ing the no. “ Try” *22. Jt may he used 
only in areas where Urdu is the verna­
cular. The standardised form is obtain­
able from the Forms Press, Calcutta.

In the case of other vernaculars, the form 
will be printed as a special form as 
mentioned below.

• • •

“ C.A.C. ” 41 (for areas where Urdu is not These will be printed on blue paper as 
the vernacular), 62, 67 and 68. special forms for the Accounfcants-Gcneral,

Comptrollers and copies may he obtained 
from the Accounts Officer concerned.

C.

Remittance Transfer Receipts forms, Supply These are obtainable from the Controller of 
bill forms, Cheque forms for Central Stamps, Nasik Road.
Departments such as—

Porests,
Public Works,
Civil Department,
Personal ledger Accounts.

Non-Government Institutions.
Indian Stores Department.
Military.
Telegraphs.
Railways.

Preaudit cheque forms, etc*
Stock interest Warrants.
Trust Interest Payment orders.

obtainable from the Controller of 
Nasik Road.

These are 
Stamp3,
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